
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 178/2025 

 

IN THE MATTER OF: 

SHIV NADAR TRUST                                                            …APPLICANT 

VERSUS 

STATE OF HARYANA AND ORS.                                 …..RESPONDENTS 

 

INDEX 

SL. 

NO. 

PARTICULARS PAGE NO. 

1.  Sur-Rejoinder on behalf of the Respondent No. 2 and 5 

to the Rejoinder filed by the Applicant. 

1-15 

2.  ANNEXURE R-1 

The Copy of the Reply filed in CWP No. 9670 of 2023 

titled “Shiv Nadar Trust and Anr vs. State of Haryana 

and Others”.  

16-36 

3.  ANNEXURE R-2 

The copy of the survey report dated 23.02.2026 along 

with Photographs.  

 

37-43 

 
 

 
 
Date-24.02.2026 
Place- New Delhi 
 

 
 
 
 

Filed by: 
VARUN CHUGH 

 Alpha Legal Consultants. 
C-53, Ground Floor, Jangpura Extension 

New Delhi-110014 
Email: adv.varunchugh@gmail.com 

Phone: +91 6283129252 

417

Mobile User



1418



2419



3420



4421



5422



6423



7424



8425



9426



10427



11428



12429



13430



14431

Mobile User



15432



16433



17434

Mobile User



18435



19436



20437



21438



22439



23440



24441



25442



26443



27444



28445



29446



30447



31448



32449



33450



34451



35452



36453



37454



38455



39456



40457



41458



42459



43460


